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Supreme Court [3]

All India Shiromani Singh Sabha v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026
SCC OnLine SC 487

Manraj v. State of Rajasthan, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 488

Prakash Meena v. State of Rajasthan, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 489

Allahabad High Court [76]
Ajay Kumar v. State of U.P., (Ajit Kumar and Garima Prashad, JJ.), 2026 SCC OnLine All 1164
Alishan v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1176
Alok Kumar Mishra v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1172
Amar Singh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1184
Amit Kumar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1181
Ayan v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1189

B.S. Indane Gas Service v. Prescribed Authority Payment of Wages Act, (Arun Kumar, J.), 2026
SCC OnLine All 1223

Badshah v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1201
Bakreedul v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 1222
Balveer Singh v. State of U.P., (Rajiv Gupta and Achal Sachdev, 1J.), 2026 SCC OnLine All 1210

Bhanu Pratap Singh v. State of U.P., (Rajiv Gupta and Achal Sachdev, 1J.), 2026 SCC OnLine All
1211

Buddhu v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1208
Chaththu Maddheshiya v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1179
Devanta v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 1225

Doli v. Shakuntla Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 1156
Durvijay v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1196

Ganesh Shankar Tiwari v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
1198

Geeta Chandra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 1159
Hasina Khatoon v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 1153

Jai Narain Singh v. Board of Revenue, (Irshad Alj, J.), 2026 SCC OnLine All 1161

Jitendra v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1183

Jitendra v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1192

Keshav Catering Service v. State of U.P., (Chandra Dhari Singh, J.), 2026 SCC OnLine All 1227
Kituka Devi v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1191

Kumari Swati v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1169

Lorik Yadav v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1209
Maan Singh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1175

Mahak v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 1217

Mohd. Shanawaz v. State of U.P., (Ajay Bhanot and Tarun Saxena, JJ.), 2026 SCC OnLine All 1202
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Mubeen Khan v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1200

Mukesh Verma v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1204
Munna Ansari v. Union of India, (Rajeev Bharti, J.), 2026 SCC OnLine All 1154

Naveen Singh v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 1214

Navej v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1205

Neeraj Goel v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1170

Nitin Chaudhary v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1188

Pankaj Kumar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1178

Pankaj Mathur v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 8678

Pratima Chauhan v. Dios, (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All
1158

Pravez Ahmad v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1197

Raheesh Khan v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1173
Raja Banshkar v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1187
Rajan Bind v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1174
Rajesh Gopal Rupani v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 1212
Rajeshwar Kumar Sharma v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 1219
Rukamuddin v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1186

S. Vignesh Shishir v. Rahul Gandhi, (Rajeev Singh, J.), 2026 SCC OnLine All 1166
Sachin v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1185

Sandeep Pandey v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 1213

Sanjay v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1193

Sariyab v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1199

Sarvesh Kumar Soni v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1194

Satish Chandra Dixit v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC
OnLine All 1163

Sharada Prasad v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 1160

Shiv Nirula v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1203
Shiv Pujan v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1182

Sonu v. State of U.P., (Ashutosh Srivastava, J.), 2026 SCC OnLine All 1190

Sri Vijay Raghav Sanskrit Mahavidyalay v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026
SCC OnLine All 1218

State of U.P. v. District Judge, (Irshad Ali, J.), 2026 SCC OnLine All 1162
Sumit Kumar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1195
Sunbeam School v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 1226

Sunworld Residency (P) Ltd. v. State of U.P., (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 1221

Suresh Chandra Mishra v. Manju Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 1167
Sursati v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1206
Sushil Singh v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1177
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Triveni Vishwakarma v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 1220
U.P. SRTCv. V.P. Singh, (Arun Kumar, J.), 2026 SCC OnLine All 1224

U.P. State Power Corpn. v. Sabeena Begum, (Sandeep Jain, J.), 2026 SCC OnLine All 1157
Vandana Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 1165

Veer Pal Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 1155

Vidhyanand Singh v. State of U.P., (Rajiv Gupta and Achal Sachdev, JJ.), 2026 SCC OnLine All 1207
Virendra Lodhi v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1171
Wahida Bano v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 1180

X3 v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 1215

X4 v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 1216

Zahid Ansari v. State of U.P., (Shekhar Kumar Yadav, J.), 2026 SCC OnLine All 1168

Andhra Pradesh High Court [10]

A.Y. Suryanarayana v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine
AP 729

APSRTC v. Honble Labour Court, (Harinath N., J.), 2026 SCC OnLine AP 727
ARC Enterprises v. State of A.P., (G. Ramakrishna Prasad, J.), 2026 SCC OnLine AP 731

ARC Enterprises v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP
730

Kalidindi Suryanarayana Raju v. Peeyush Kumar, (Gannamaneni Ramakrishna Prasad, J.), 2026
SCC OnLine AP 725

Katikala Shivabhagya Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 728

Khambampati Hanumantha Rao v. Dara Venkata Naga Satya Kishore, (Harinath N., J.), 2026 SCC
OnLine AP 724

N. Srinivasa Rao v. P. Chandrasekharaiah, (V. Gopala Krishna Rao, J.), 2026 SCC OnLine AP 726

Pasupuleti China Chennaiah v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP
732

Pydi Prabhavathi v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC OnLine AP
733

Bombay High Court [3]

Bombay Shoe-Shine Workers Coop. Society Ltd. v. Central Railway, (Bharati Dangre and Manjusha
Deshpande, JI.), 2026 SCC OnLine Bom 2148

Municipal Corpn. of Greater Mumbai v. R.V. Anderson Associates Ltd., (Alok Aradhe, C.J. and
Sandeep V. Marne, J.), 2025 SCC OnLine Bom 6391

Tirth Jagdishchandra Rawal v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom
2147

Calcutta High Court [23]
Anyatrika Roy v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 2410
Arun Kumar Saha v. Calcutta STC, (Amrita Sinha, J.), 2026 SCC OnLine Cal 2414
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Ashok Kumar Gupta v. Mohd. Shahnawaz, (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 2403

Axis Bank Ltd. v. Khatu Shyam Trading Co., (Shampa Sarkar and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 2399

Cholamandalam Investment & Finance Co. Ltd. v. State of W.B., (Ravi Krishan Kapur, J.), 2026
SCC OnLine Cal 2418

Dhanapati Roy v. Staff Selection Commission, (Amrita Sinha, J.), 2026 SCC OnLine Cal 2407
Gauranga Das v. Calcutta STC, (Amrita Sinha, J.), 2026 SCC OnLine Cal 2412
Hafizul Mondal v. State of W.B., (Suvra Ghesh, J.), 2026 SCC OnLine Cal 2411

Harsh Vardhan Lodha v. Arvind Kumar Newar, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal
2406

Krushan Chandra Nayak v. Gobinda Charan Pyne, (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 2402

Mahashin Ali Gazi v. Union of India, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 2419

Pardeshi Jeswara v. Union of India, (Supratim Bhattacharya and Sabyasachi Bhattacharyya, JJ.),
2026 SCC OnLine Cal 2404

Samir Kumar Ghosh v. Calcutta STC, (Amrita Sinha, J.), 2026 SCC OnLine Cal 2416
Sampa Sarkar v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 2397

Sanchita Auddy v. Sanjay Auddy, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026
SCC OnLine Cal 2398

Sankar Mallick v. Calcutta STC, (Amrita Sinha, J.), 2026 SCC OnLine Cal 2413
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Accurate Auctioneers v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2026 SCC
OnLine Del 1219
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Ayushman Initiative for Child Rights v. High Court of Delhi, (Devendra Kumar Upadhyaya, C.J. and
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